FORM B
PUBLIC ANNOUNCEMENT
[Under Regulation 12 of the Insolvency and Bankruptcy

Board of India (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
RELIABLE FINANCE CORPN PRIVATE LIMITED

SL.No PARTICULARS DETAILS

1 |Name of corporate debtor Reliable Finance Corpn Private Limited

2 | Date of Incorporation of corporate debtor| 28.03.1956

3 |Authority under which corporate | The Registrar of Companies, NCT of
debtor is incorporated/ registered | Delhi & Haryana, New Delhi

4 | Corporate Identity No. / Limited Liability | U74899DL1956PTC002640
Identification No. of corporate debtor
5 |Address of the registered office  |106, T-10, Main Patel Road, Guruarjun
and principal office (if any) of Nagar, Shadi Khampur, New Delhi -110008,
corporate debtor India
6 |Date of closure of Insolvency 15.11.2022
Resolution Process
7 | Liquidation commencement date |15.11.2022
of corporate debtor
8 |Name and registration number of |Name — Satyendra Sharma
the insolvency professional acting | Registration No.
as Liquidator IBBI/IPA-002/IP-N00737/2018-2019/12260
9 [Address and e-mail of the Liquidator{Address— M-3, Block No. 51, Ist Floor,
as registered with the Board Anupam Plaza Il, Above Axis Bank, Sanjay

Place, Agra-282002, India
Email address: satyendrasirp@gmail.com ;
reliablefinance.liquidation@gmail.com

10 [Address & e-mail to be used for  |Address — M-3, Block No. 51, Ist Floor,
correspondence with the Liquidator| Anupam Plaza II, Above Axis Bank, Sanjay|
Place, Agra-282002, India

Email address: satyendrasirp@gmail.com;
reliablefinance.liquidation@gmail.com

=

11 | Last Date For Submission Of Claims | 15th December, 2022

Notice is hereby given that the Hon’ble National Company Law Tribunal New Delhi
Bench VI has ordered the commencement of liquidation of Reliable Finance Corpn
Private Limited on 15th December, 2022.

The stakeholders of Reliable Finance Corpn Private Limited are hereby called upon to
submit a proof of their claims or update their claims on or before 15 th December, 2022
to the Liquidator at the address mentioned against ltem 10.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Relevant Forms are available at: https://ibbi.gov.in/home/downloads .

Submission of false or misleading proofs of claim shall attract penalties.

Date:18th November, 2022 Satyendra Sharma
Place: Agra (Liquidator)
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BHARAT HEAVY ELECTRICALS LIMITED, JHANSI

Notice
EOI is invited from professional bodies/education societies for taking over
management control of our BSN School BHEL Jhansi Pin 284120. For
further detail please wisit BHEL site https:/'www.bhel.com/tenders
NIT_69774 or can be obtained from Estate Office BHEL Jhansi or through

email rohit.srivastava@bhel.in on or before 09.12.2022.

Registered & Corporate Office Yes Bank House, Of Westam Exprass
Highway. SaniacruziEast), Mumbai-200055, Tel: +81 (22) 5091 9800 [ 491
{22] G307 9800 Fax: +91 (22) 2613 2E66, Website www.yeshank.in

SEFEY

Rs.4.22 63, 347)- (Rupees Four Crore Twenty-Two Lakh Sixty-Three Thousand Three
Hundred and Forty-Seven Cnly) as on February 28th, 2022 and further interest and cosis
iherecn. The Borrower's atlenlion is invited to provisions of sub-saction (B) of Section 13 of
theAct inrespect oftime availabie, toredeam the secured assels,

Description of Immovable Properties
Mame of the Mortgagor and Owner mentioned besow:

FORNNO-INC-26
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of registered office of the company
from one state to another
Before the Regional Director,
Northern Region

In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of
sub-rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014
AND

In the matter of Uphar Automobile Private Limited having its registered office at C-33,
Panchsheel Garden, Subhash Park, Naveen Shahdara, Delhi-110032, Petitioner

Notice is hereby given to the General Public that the company proposes to make application
to the Central Government under section 13 of the Companies Act, 2013 seeking confirmation
of alteration of the Memorandum of Association of the Company in terms of the special resolution

Lamington Road, Mumbai 400008.
SALE NOTICE
Hindustan Diamond Co. Pvt. Ltd. proposes to offer for sale the
following property on "AS IS WHERE IS AND NO COMPLAINT
BASIS', in the e-Auction to be conducted by MSTC Ltd., a Govt. of
India Company:

Date: 16.11.2022 Sdi- For YES BANK Limited

Place: New Delhi Amandeep Singh (Vice President] Authorized Officer

14th December 2022,

2. For the purpose of participating in the e-Auction, the interested
buyers would be required to register themselves with MSTC Ltd. The
details are available on MSTC's website www.mstcecommerce.com

3. The terms & conditions applicable to the proposed e-Auction of the

homefirst

Home First Finance Company India Limited
CIN:L65990MH2010PLC240703
Website: homefirstindia.com Phone No.: 180030008425

Email 1D: loanfirst@homefirstindia.com

REF: POSSESSION NOTIGE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002
WHEREAS the undersigned being the Authorized Officer of HOME FIRST FINANCE COMPANY INDIALIMITED, pursuant to demand notice issued on its respective dates asgiven
bedow, under the Securitization and Reconstruction of Financial Assets and Enforcemeant of Security Interast Act, 2002 (Act No, 54 of 2002) and in exercise of powers conferred
under section 13(12) read with rule 3 of the Security Interest (Enforcament) Rules, 2002 calling upon you/Borrowers, the under named to pay outstanding dues as within 60 days
from the date of receipt of respective notices. YouBormowers all, however, have failed lo pay the said outstanding dues within stipulated time, hence HOME FIRST FINANCE
COMPANY INDIA LIMITED are in exercise and having right as conferred under the provision of sub section (4) of section 13 of SARFAESIACT 2002 read with rules thersunder,
taken POSSESSION of the secured assets as mentioned harain balow:;

POSSESSION NOTIGE

Email:- communications@yesbank.in CIN; LE5190MH2003PLC 143249 passed atthe Extra ordinary general meeting held on 15.11.2022 o enable the company to S. | Location | Name of Borrowers! [ﬁasu‘ipliun of Date of Total Ois ason | Date of

{Rule - 8(1)}) POSSESSION NOTICE change its Registered Office from "NCT of Delhi" to "State of Uttar Pradesh". Mo Co-Borrowers/ Mortgaged Property Demand | date of Demand | possession
REF No. YELENF/DEL/ADSER2022-23/16112204 Any person whose interest is likely to be affected by the proposed change of the registered Guarantors Notica Notice (in INR)
‘Whereas, The undersigned being the Authorized Officer of YES BAMNK Limited under the office of the company may deliver either on the MCA-21 portal (www.mca.gov.in) by filing —— P Z -
Securtization & Reconstruction of Financial Assets and Enforcament of Security Interest Act, investor complaint form or cause to be delivered or send by registered post of his/her 1. | Bhiwadi Raj Singh Unit No.447, Phase-1, Tower-E, Floor-4, A““"?«F Neemrana, Anantraj.Plot | pg.09-2022 6,02,919 14-11-2022,
2002 (54 of 2002) and in exercise of Ihe powers conferred under section 13(12) read with Rule| | objections supported by an affidavit stating the nature of his/her interest and grounds of 235,236,231, Japanese Zone, NIC(M), Alwar, Rajasthan-301703
3 of the Security Interes! (Enforcament) Rules 2002, iszuvad demand notice dated March " . ; D Winey On . - - -
21,2022, calling upon {1) Mis. Harish Chand Shiv Kumar (*Borrower") thraugh its Partners, oppositionto the Reglongl Director at.thle address B-2 Wing, 2™ Floor, Pgryayaran Bhawgn, 2 | Bhiwadi Satish Kumar Unit No. 421, tower-B, Floor dth,.ﬂ.ashr;fy Neemrana, Anantraj, Plot 235, 236, | n9.09-2022 1,99,066 14-11-2022
{2) Mrs. Usha Rani (“Mortgagor & Guarantor”) Wi Mr. Shiv Kumar, (3) Mr. Shiv Kumar CGO Complex, New Delhi - 110003 within fourteen days of the date of pUb"‘é"t'On of this ”Ot'CeI | 237, Japanese Zone, NIC{M), , Alwar, Rajasthan-301705
Goel (“Guarantor”) 5io Late Mr. Hansh Chand, (4) Mr, Aman Goel {“Guarantor”) Siz M, with a copy to the applicant company at its registered office at the address C-33, Panchsheel i s _ ; : a
Shiy Kumiar, (5) Mr. Mohit Goel (“Guarantor”) Sio Mr. Shiv Kumar, (6] Ms. Asha Rani| | Garden, Subhash Park, Naveen Shahdar,a Delhi-110032, Petitioner. 3. | Ghaziabad | Anita Mool Chand,  Flat-UGF- 04 , Plot No B-7/6, DLF Ankur Vihar, Village Sadullabad, Loni | 09.09.2022 B98,459 16-11-2022
Aggarwal (Legal Heirs of Late Mrs. Vidya Devi), (7] Ms. Anuradha Singhal (Legal Heirs of For and on behalf of the Applicant | Mool Chand Ghaziabad Uttar Pradesh 201102
Late Mrz. Vidya Devl) o repay the amount mentionad in the said nolica being ] | : ; :
Rs. 4.22.63,347/- (Rupees Four Crore Twenty-Two Lakh Sixty-Three Thousand Three S/ 4. | Gurgaon | ASHA TIWARI, FI;_H{IEI. , Block-A1, Avalon Homes, Village Masit, Alwar Bypass Road, | 09-09-2022 3,96,368 14-11-2022
Hundred and Forty-Seven Only) as on February 28th, 2022 togather with further interast Date:19.11.2022 SANJAY KUMAR([?U;TA) ARUN TIWARI Bhiwadi-301019
and other charges therson with effect from March 1st, 2022 within &0 days from the date of the Al Irector i "o ¥
said notice.  The Borrowes and Guarantors having faled to repay the full amount, notice is Place: Delhi 3. | Jaipur E'ﬂ’f Pr;!:ash, :Iljl:lt T‘ Eﬁ:!ﬂ]_. Har;yrj 'l!"lharH 0", Ehaizﬂuﬂz'ﬁug’ at Asarpura/Ganpatpural | 09-09-2022 25,11,262 14-11-2022
heraby given o the Barrower, Guarantors & Morigagor and the public in general that the Ikram Singh ankrota Ajmer road, Jaipur Rajasthan
ARlRrsix o i Ak s asiony s e properly descriiad el Beici 1 nietis b 6. | Jaipur | MahendraPal Singh, | Plot No.155, in scheme:-"goverdhan dham-I", at khori road, luniyawas, | 0a.09-2022 | 1178920 | 14112022
B T e T T e e neli R e aRd | HINDUSTAN m{ﬂ. MOND COM F;Am*r PVT. LTD. Anita Devi Jaipur Rajasthan 303103
The Bomrower, Guaraniors & Mortgagor in particular and the public in general iz hereby nder Liquidation [ . ; : - T age .
-:‘..'-Jul_iunE:‘J nof 1o deal with the said property :a'!!J any dealings with the Ea.-:l_prupE-rl',' will be CIN U36912MH1978PTCD20126 . | Jaipur Eﬁ:ﬁ:hll?gh g;':'r:‘;::L%i:}n::ﬂ?:;ﬂ:lﬁﬂ}nggm' Vihar-29", At Machera Loha Mandi, | 03-09-2022 15,07,918 14-11-2022
subject to the charge of YES BANK Limited for balance ouistanding amount of Office No.12, 14th Floor, Navjivan Society, Bldg. No.3, 1 i

The BORROWERS/ GUARANTORS and the PUBLIC IN GENERAL are hereby cautioned not to deal with the above referred Properties/Secured Assets or any part thereof
and any dealing with the said Properties/Secured Assets shall be subject to charge of HOME FIRST FINANCE COMPANY INDIA LIMITED for the amount mentioned

hereinabove against Properties/Secured Assets which is payable with the further interest thereon until payment in full.

The borrower's attention is invited to the provisions of subsection (8) of Section 13 of the Act, inrespect of time available to redeem the secured asset.

Whereas, the undersigned being the authorized officer of the PUNJAB NATIONAL BANK, Saharanpur under the securitization and Reconstruction of Financial Assets and
Enforcementof Security InterestAct, 2002 and in exercise of powers conferred under section 13(12) read with rule 09 of the security Interest (Enforcement)Rules, 2002 issued a
demand notice on the mentioned against each account calling upon the respective borrower/s to repay the amount mentioned against each account within 60 days from the
date of notice / date of receipt of the said notice. The borrowers & Guarantors having failed to repay the amount, notice is hereby given to the borrowers/ Guarantors and the|
publicin general that the undersigned has taken symbolic possession of the property described here in below in exercise of powers conferred on him/her under sub- section 4 of|

E Pescription of the morigagac proparty . | Baundarias 84 pac]  wperpager | Place: NCR & Rajasthan Authorised Officer,
as per documents the title documents Sl | pes cription Property HEEEWEFFFI{:E Date: 19-11-207272 Home First Finance Company India Limited

1. | Entire Second Floor along with one mezzanine| North - Property |  Late Mrs. No. (Amount in Rs.)

under e stairs in front of the second floor portion|  built on Plot No. | Vidya Davi & 3 ; 1.

of the said property builf on PlotNo. 9onRoadNo.| 11, West—Senice | Mrs, Usha 1 gl:ﬁﬁ..hg{m?:;' Eﬂnr:]dutl g;ﬁlmmm Il ‘Commg; /4700000 - - - —

32 exucing Roo! ghs wih proporionste shere|  Lane, Soun - | Goel (s : dﬁg;ﬂs 3?;'3:& S P U NJ AB N ATI O N AL B AN K Circle Office : Raj Tower, Shivaji Nagar,

in the land rights owl of tolal land measuring| Froperty built on sha Hani) Fan : . i

279.55 S0. Yds. Situated in the approved colomy F"-':g N?j. a Eg;‘: = | [Owners) {together with the old office fumiture.) Delhi Road, Saharanpur 247001

Known a5 £ast Punjabi Bagh, Mew Defhi, area of oad NG, :

\illage Bassai Darapur, Delhi 1. The e-Auction would be conducted by MSTC Lid., on Wednesday, SYM BOLIC POSSESSSION NOT'CE

FORM B Company's above mentioned properties are on MSTC's website section 13 of Act read with rule 9 of the security interest enforcementrules 2002. The borrower's / Guarantor's/ Mortgagor's attention is invited to provisions of sub-section (4) of]
PUBLIC ANNOUNCEMENT wWiew, mstcecommerce, com, The inferastad buvers may ca refmlg,- read section 13 of the act in r_espe_ct of time availgble t.o redeer_’n the secured assets. The borrower in particular and public in general is _hereby cautioned not to deal with the
[Under Regulation 12 of the Insolvency and Bankruptcy the same before bidding. property/iesand any dealing with the property lies will be subjectto charge of PUNJAB NATIONAL BANK, Saharanpurforan amountand interestthereon.
Board of India (Liquidation Process) Regulations, 2016] 4 E”g;ﬁﬂgg?hsuifﬁ rmﬁﬁgi?j:;aj;in:;r Eggdggzhﬁ?g*]a Padia, Hiquidator:on S. Name of the Account Description of the Property Date of Date of Amount
FOR THE ATTENTION OF THE STAKEHOLDERS OF : C Sdi- No. mortgaged and the Borrower demand Symbolic Outstanding as
RELIABLE FINANCE CORPN PRIVATE LIMITED Date: 18th November 2022 Hemanshu Kapadia (Owner of the Property) Notice Posession on demand
DETAILS Place: Mumbai Licui notice affixed notice
iquidator
Name of corporate debtor Reliable Finance Corpn Private Limited IP Regn- |BBIIPA-002/IP-NO0318/2017-18/10823 1. %1 SaBn(?e_(.-:‘pPKumar %/OI Sh. PSavLan Singh On;reos;dentiatl ht?us.e mcej_asuring area 6E1 .11 f_)q 3\//?/rdsé 01.09.2022 16.11.2022 SR? 16,56&5_?.58/:[
Date of Incorporation of corporate debtor| 28.03.1 flca No.12 Navilve lal Co-00. 5 o- Balaji Puram Colony, Saharanpur-| or 51.09 sq mtr having dimensions in East 5', Wes ixteen Lakh Twenty
lncorp ! corp 8.03.1956 _ EB}I d"‘*EN ‘:'3 EL- AANan E“”;“;”""’ b':.‘:' f&’ﬂ E“El'g‘*t}r 247001 & (Guarantor) Smt. Sumitra Panwar| 18", North 47' 10", South 47' 10” built on part of Plot no.70 & 11 of Khasra no.55M consistingall ~ Six Thousand Nine
Authority under which corporate | The Registrar of Companies, NCT of B AR S S P Lt Bl LU : W/o Vikram Singh Panwar R/o Hakikat| construction therein & Land beneath the same with all rights related to it situated at Mauzal  Hundred Fifty Five &
debtor is incorporated!/ registered | Delhi & Haryana, New Delhi Nagar, Near Power House, P. S. Sadar| Panjora Z.A. P.T. & Distt. Saharanpur Dar Abadi Balaji Puram Colony, Saharanpur. Bounded| Fifty Eight Paise Only 4
Corporate Identity No. / Limited Liability | U74899DL1956PTC002640 Bazar, Saharanpur-247001 as under: East: Rasta 4 feet wide, West: Rasta 20 feet wide, North: rasta 25 feet wide, South: Interest + Bank
Identification No. of corporate debtor UHIMDHI FIH“"EIAL EE IWIEEE I.IMITH] Branch : PNB, Malhipur, Saharanpur Remaining Part of Plot no.10 & 11. Expenses.
Address of the registered office  [106, T-10, Main Patel Road, Guruarjun RO: N.G. 12 & 13 Ground Floor, North Block, Manipal Centre, Dickenson Road,
and principal office (if any) of Nagar, Shadi Khampur, New Delhi -110008, Bangalore - 560 042, CIN No.UB5110KA1995PLCO18175 2. M/s Aggarwal Traders, Siya Ram Colony, 11,| One Residential House built on Western Part of Plot}  07.09.2022 15.11.2022 Rs. 1,10,77,729.59/-
corporate debtor India FUBLIE Hﬂ'TI EE Delhi Road, Saharanpur 247001, Shri Arvind| no 15 measuring area 150.00 sq. yards or 125.41 sq. One Crore Ten Lakh
Aggarwal S/o Hem Chand Aggarwal R/o- : ‘ e T Seventy-seven
Date of closure of Insolvency 15.11.2022 . . . meters having dimension in East & West 30 feet each, North & South 45 feet each, consisting
Resolution Process This is to inform the Public that Auction of pledged Gold Ornaments will be Ezsnaknt ggaornixteggzr;rgﬁgh:\flgzg'aoﬁtatg all const_ructiqr;]thereinh&clland_t;]enlfqtmthelsan;e wlithlinterr:jal cgnstruc{i/qr? wiéh electric fi(t)ting HL];\Z(;:Za'IrJvSeSn?;i?ne
Liquidati t date |15.11.2022 E ; . . connection with teen shade with all right related to it situated at Basant Vihar Extension, Opp. P .
O:cq;c:r:c)lg:ecg;nbr?oerncemen ate conducted by UNIMONI FINANCIAL SEH':.I'EEES LIMITED on E?.H.EUEE at '(AGuarantr)lr?)/Smé. Kaw:aVAr?gaEWfIVt\(/oAr(\)/md Mandir. State Bank Colony, Delhi Road, Saharanpur UP. Bounded as under: East: Remaining Ar(1)d ::lfiylnlne PtaLsa
N T roasiat Ty Satvendra SH 10:00 am at GROUND FLOOR, NO. G1,EMARAT FIRDAUS COMPLEX, N e Bk colom SRE 247001 | Part of Plot no. 15, West: Rasta 30 feet wide, North: Plot no. 13 & 14 Jyoti Vihar Owned by Bk Exbona:
ame and registration number o ame — salyendra sharma 2 i andir, state bank Lolony, ) Smt. Neeraj Dua, South: Plot no. 16 Basant Vihar Extension. ank Expenses.
the insolvency professional acting | Registration No EXHIBITION RDAD, PATNA - B0D0O1. The Gold Omaments to be auctioned Branch : PNB, SME, SRE
as Liquidator IBBI/IPA-002/IP-N00737/2018-2019/12260 belong to Loan Accounts of our varous Customers who have failed to pay their ’ ,
Addre$st an% e-%aiLof éhe l;jquidator //iddreSS—PlM-fi,“B/L%ck N:- 5; , IkstSFloon dues. Our notices of auction have been duly issued to these borrowers. The 3. :'\SA/SAh"flam Téager&lOfg%e: 1;1/181 6:15/1bL§hagi 1. EI':I'SFﬁ :;Oégz ;Sf Féil”k“éit&i?kféikaalﬂe‘;rgﬁisaﬁi 08.09.2022 16.11.2022 I:Rs. é’94’7,§1’~02?'6,:7/'
as registerea wi e boar nupam Plaza Il, ove Axis Ban , anjay q . aral, Near bakriwala OWK, Sonra oaaq, , our Crore Ninety Four|
Place, Agra-282002, India E:IZI._IZI Ornaments to be l.ilJE!I{Ir‘IEd DE|IZ.II'IQ to Overdue Loan Accounts of our Saharanpur-247001,(U.P.), Mohd. Ahkam Current Assets Stored in Firm's Factory premises, at all Plants and/or elsewhere includingl ~ Lakh Seventy-three
Email address: satyendrasirp@gmail.com ; various Customers mentioned below with branch name. S/o Shri Haji Rizwan, (Prop.) 12/674, Adarsh those in Transit covered by Documents of Title thereto. Thousand Twenty-three
reliablefinance.liquidation@gmail.com Nagar, Mandi Shivpuri, Saharanpur (U.P.) & 2. Residential Property in the name of Shri Mohd Ahkam S/o Shri Haijji Rizwan, bearing And Sixty-seven
: : @9 DARBHANGA (DHA) - 1929051.GAYA(GYA) - 1913025, 1914471, (Guarantor) Mohd. Kashif S/o FaizanAhmad,  Nagar Nigam No. 12/674, situated at Adarsh Nagar, Mandi Shivpuri, Saharanpur, UP, Paisa Only +
Address & e-mailto be used for _Address — M-3, Block No. 51, Ist Floorll | 1914772, 1923217, 1926226, 1933373, 1941940, 1945889, 1947243 14/110 Lohani Sarai, Near Bakriwala Chowk|  measuring 455,00 Sq yards. Bounded as under : East: Rasta, West: Road, North. House interest +
correspondence with the Liquidator| Anupam Plaza Il, Above Axis Bank, Sanja ; ] ! ' ! £ ' ) ’ i ’ : ’ . : T Ny ’ ' : :
Plac% Agra-282002, India ! 1948673, 1950124, 1951208, 1952204, 1954482. JHAMSHEDPUR Saharanpur-247001 (U.P.) & Smt. Fozia W/o of Vinay Kumar, South: House of Raj Miglani & Manoj Sachdeva. Bank Expenses.
Email address: ~satyendrasirp@gmail.comf§ | (JHA)- 1952716, 1953058, 1953061, 1956266, 1957931.MADHUBANI Mohd. Ahkam, 14/1410 Lohani Sarai, Near Bakriwala Cowk, Saharanpur-247001 (U.P.)
reliablefinance.liquidation@gmail.com (MBI} - 1896378, 1929073, 1934304, 1935948.PATNA (PAA) - 1902753, Branch : PNB, Ambala Road, Saharanpur
11 [Last Date For Submission Of Claims | 15th December, 2022 =" - - —
+— . : : . 1928137, 1942817, 1850371, 1956350.PHULWARI (PWI)-: 1914083, 4. | M/s Impression Industries, Shivpuri Colony| One Residential Property pertaining to Khasrano81,;  03.09.2022 16.11.2022 Rs. 10,28,214/-
Notice is hereby given that the Hon'ble National Company Law Tribunal New Delhi :S;Eﬂ; 1195'53;“:;1; 13;;%3;::3 E:I!: ?::grmr:ﬁﬂf'it :gﬁfggg Near ITI, Delhi Road, Saharanpur 247001, MPL No MP/S/1 situated at Mauza Hasanpur Kadim ] Ten Lakh Twenty-Eight
Bench VI has ordered the commencement of liquidation of Reliable Finance Corpn 1 3 . = | | Mrs Anu Devi W/o Vikash Kumar (prop: M/s| p.T. & Dist Saharanpur Dar Abadi Shivpuri Colony Saharanpur, Registered in the name of Mrs| Thousand Two Hundred
?L“’atte t"ﬁ'tﬁjd on1 f5Ft{h Pet;e”F‘,ber’ 2025- B et Lo 1948144, 1948311, 1954708.SITAMARHI (STI)- 1916417, 1924540, :\rlnprelsstgontlndluAstriesl)BRr/IQ 2h|i¥| PEl)Jril hCloFlzonsg Anu Devi W/o Vikas Kumar Vide Sale Deed No 3906 dt 21-05-2014, measuring area 90 sq. Floturteetn OBnly;
€ stakenolders ot Reliable Finance Corpn Frivate Limited are hereby called upon to 1031194, 1932742, 1933106, 1934313, 1942238, 1042861, 1948716 ear Industrial Area, Benin elnl Road| Yards or 75.25 sq. Meters. Bounded as under: East: Plot owned by Vikas Kumar & Other, nterest + ban
submit a proof of their claims or update their claims on or before 15 th December, 2022 ’ 2 L i 3 f . Saharanpur & (Guarantor) Mr. Vikas Kumar| West: House owned by Radhey Shyam, North: Rasta 10 feet wide, South: Primary School. Expenses.
to the Liquidator at the address mentioned against ltem 10. 1949486, 1949798, 1951295, 1951777, 1852410, 1953410, 1953557, Y Y= Y
The financial creditors shall submit their proof of claims by electronic means only. All 1954052, 1954253, 1956491, 1956533, 1958253.BALLIA (BIA)- S/o Raj Kumar R/o Shiv Puri Colony, Near Industrial Area, Behind ITI, Delhi Road, Saharanpur - 247001 (U.P.)
other stakeholders may submit the proof of claims in person, by post or by electronic 1913598, 1916013, 1917801, 1928719, 1949098, 1950945, 1951267, Branch : PNB, R.P.S.,SRE
means.

1954005, 1955575, 1957915.BETTIAH (BTH)- 1912898, 1913507,
1917723, 1928854, 1930800, 1943358, 1944005, 1947953, 1948327,
1950770, 1952037, 1952448, 1952524, 1957125,
1957126.CHAPRA(CPA) - 1908828, 1910791, 1913992, 1927915,
1948337.GOPALGANJ (GOP)-: 1896109, 1947597, 1956681,
1960377.MIRGANJ (MRJ) - 1919341, 1948238, 1949149, 1958679,
1956700.MOTIHARI(MOT)-: 1914018, 1914331, 1915502, 1917167,

Dated : 18.11.2022

5 HDFC

Circle Office : Raj Tower, Shivaji Nagar, Delhi Road, Saharanpur

Relevant Forms are available at: https://ibbi.gov.in/home/downloads .
Submission of false or misleading proofs of claim shall attract penalties.

Chief Manager/ Authorised Officer

Date:18th November, 2022
Place: Agra

Satyendra Sharma
(Liquidator)

HOUSING DEVELOPMENT FINANCE CORPORATION LTD.

Northern Regn. Office : The Capital Court, Munirka, Outer Ring Road, Olof Paime Marge, New Delhi — 67
Tel.: 011-41115111, CIN L70100MH1977PLCO19916, Website: www.hdfc.com

1917363, 1929638, 1931857, 1934301, 1953008, 1956264, 1956892, WITH YOU, RIGHT THROUGH
ﬁ%ﬁ IH DIAH u“E HSEA'S BAH K 1957526.MUZAFFARPUR(MFR) - 1913916, 1948043, 1952162, . s ) W AN e ;
F:t.amp!m Eranch _ 1954397 SIWAN (SIW)- 1915809, 1916279, 1917763, 1917855, Whereas the Authorised Officer’s of Housing Development Finance Corporation Limited, under Securitisation And Reconstruction of
WW (B-155, Lok Vihar, Pitampura, Delhi 110034) 1028618, 1928762 1930558, 1931227 19312-}5 1931462, 1933675 Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section13 (12) read with Rule 3 of
Telephone: 011-27353062 | Fax : 2202 7461 | Emad ; iob1558@iob.in 19&955“119529[}3I1953354 '1954313 ' : d ' the Security Interest (Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon the following
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and - - - : - , - borrower(s) [ Guarantor(s) / Legal Heir(s) and Legal Representative(s) to pay the amounts mentioned against their respective nameas together
Enforcement of Security Interest Act 2002 [SARFAES! Act) read with For more detalls, please contact : Mr. Rajeev Ranjan singh - 9334663444 with interest thereon at the applicable rates as mentioned in the said notices, within 60 days from the date of the said Notice/s, incidental
Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (Rules) {Reserves the right to alter the number of accounts to be expenses, costs, charges etctill the date of payment and / or realisation.
1.Whereas the undersigned being the Authorised Officer of Indian D-:re:*seaa Bank under auctioned &' postpone / cancel the auction without any prior notice.) Sr. Name of Borrower (s) / Outstanding Dues Date of Date of Description of Immovable
SARFAES! Act and in exercise of powers conferred under Saction 13412) read with Rule 3, N G & m | Hei d D dlp - P : |
issued Demand Notice under Section 13(2) of the said Act, calling upon the Borowers/ “' uarantor(s) / Lega !_‘-:|r{5] ol E"‘"_i" i roperty (ies)
morgagors! guarantors listed hersunder (hereinafler refered to as the *said Borrowers"), 1o FORM G Legal Representative(s) Motice Secured Asset (s)
repay the amounts mentioned inthe Notice, within 60 days from the date of receipt of Notios, INVITATION FOR EXPRESSION OF INTEREST FOR 1. MR RAMAKER MISHRA & Rs. 17,57,951- | 31-DEC- |17-NOV-2022| FLAT-C-1009, 10TH FLOOR, HABITAT
g R Hetle o iy N S P ASSOCIATES (INDIA) PRIVATE LIMITED OPERATING IN S : '

per delaes g _ MRS CHANDRARALA MISHRA (Rupees Seventeen 2021 (PHYSICAL) | 994 TOWER C, S NO SEC - 99A,
2 The said Notices have been delivered o morgagorsiguarantors as per India post website REAL ESTATE INDUSTRY AT NEEMRANA, RAJASTHAN :

: ; o reiiing : Lakhs Fifty Seven VILLAGE DHANKOT, GURGAON,
online tracking system but the AD acknowledgements are not receivedideliverad back (REGISTERED OFFICE AT DELHI) Th d N HARYANA- 122001 WITH
Hence the Bank by way of abundant caubion is effecting this publication of the demand (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India TR, T %
notice. The undersigned has, therefore, caussd thess Notices to be pasted on the premises (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Hundred and Fifty One UNDIVIDED PROPORTIONATE
of the last known addresses of the said Bomowersimorgagors/ guarantors as per the said RELEVANT PARTICULARS Only) dueraﬁ on SHARE OF LAND UNDERNEATH
Act. Copies of the said Nobices are avalable with the undersigned and the said Bomowers/ : 30-MOWV-2021 AND CONSTRUCTION THEREON
mongagers /quarantors, may, if they so desire, collect the said copies from the undersigned 1.Name of the corporate debtor along | N S P ASSOCIATES (INDIA) PRIVATE LIMITED| PRESENTAND FUTURE
3. Against the above background, Motice is hereby gi n : j CIN: U74899DL1996PTC082177 2. |MR NIKHIL KUMAR Rs.58,43,977/- 04-FEB- | 17-NOV-2022| APPARTMENT NO M2D204, 20TH

’ s i ¥ Qiwen, once agam, to sasd Bomowers) :
maortgagors’ guarantors to pay to Indian Overseas Bank, within 60 days from the date of 2. Address of the registered office | L-356 Mahipalpur Extension Delhi- 110037 (Rupees Fifty Eight 2021 (FHYSICAL) | FLOOR DLF EXPRESS GREENS,
publication of this Motice, the amaounis indicated/payable as given below under the loan & Address other than R/o Khasra No.360-368, Nh-48, Village Mohaldia, Lakh Forty Three PHASE 2, TOWER D, SECTOR M
other documents. As security for due repayment of the loan, the following assets have been Tehsil Neemrana Alwar 301705 Rajasthan Thousand Nine 1A, MANESAR, GURGAON,
mortgaged to indian Overseas Bank by the respective parties as below. 3| URL of website Website of Corporate Debor: Hundred and Seventy HARYANA WITH UNDIVIDED
5 Hame of the Bomowers) Total b i Diate of http://nspassociate.com/ Seven Only) due as on FEOPOTIOMATE SHARE OF LAND
nol  Mortgagors/Guarantors Outstanding”| S EE;IT_:ET;: il Demand 4.| Details of place where majority of fixed | 48495 sq mtrLand Area at Neemrana Rajasthan 31-JAN-2021 UNDERNEATH
with addr?ss e Hu’ﬁf-‘: - f::t:lzri;oﬁdof —— = p—— — - 3. |MR TEJBIR & MRS GEETA Rs. 12 33.691/- 21-JUN- [15-NOV- 2022| HOUSE NO. 3698-C, LIG, FIRST
1. h1r.33|rqan I':_han S Hs. . Re*suf:le. .1|aI.F.a1 Mo C- | 17.08. 2022 - B e pacity p nder construction development of commercia (Rupees Twelve Lakhs 2027 (SYMBOLIC) | FLOOR, SECTOR 3, POCKET 2,
Mr. Kazim Ali (Bormower & 39,867,249/~ | 121123, First Floor, project namely NSP Arcadia Mall & Oaks Serviced
B Thichs M - Suites Complex comprising of 4 Floors of Retail Thirty Three Thousand HOUSING BOARD COLONY,
Mortgagor) (Thirty Mine | Yamuna Vihar, Delhi MPIEX comprising : :
Ad‘dl"EEﬁ = 1: “H Ma ':12”5':' LF.lk.hE- E|gh'.:||' a.1|:||:|53I -:liJi“. up area- Spaces with provision for B?nks, ATM’ Restaurant, 51]‘: HU ndrEd El'tl:l NII‘I Et}" MG&EH. DIS‘THIET FﬁRIDﬂBﬁD,
Ve il G ManL Seven | 678 s ft Co-ordinates Hyper Market, Staple & Fashion Retail, Food Courts, One Only) due as on HARYANA ALONG WITH
Delhi -110053 Thousand | Latitude- 28 6065797 Family Entertainment & Multiplexes and 5 Floors o 31 -MAY-2022 UNDIVIDED PROPOERTIOMATE
Tl.'-.‘-::; e . . -1IJI:I:J- ' the Oaks Serviced Suites in Neemrana Rajasthan. SHARE OF LAND UNDERNEATH &
"'flﬁdm“ i« 2: Flal No C- And For 77 E%-E-E“[.IE 6., Quantity and value of main products/ | As per the available information the project is CONSTRUCTION THEREON
1LI123- \r.am"!na 'Ill'ih_ar IIIQC:-E ¥ " . services sold in last financial year under construction FRESENTAND FU'T URE
Shahdara. Delhi -110053 Ning Boundaries:- North:- ] S ——— o
Office Address : Chaudhary &| | -neas  |Road 5 Mirwide South g E— , 4. |MR VIRENDER DANGWAL & Rs.51,33,805~ | 25-FEB- [15-NOV- 2022 ENTIRE GROUND FLOOR, PLOT
ry Cnly) - Foad 5 Mir wide 8.|Further details including last available The Resolution Applicant t th d !
Chaudhary Enterprises ! b i 1.0 9 /he resolution Appiicant can get e sal MRS. SUNITA DANGWAL {(Rupees Fifty One 2022 (SYMBOLIC)|NO. 351P, SECTOR-55,
0-1/373 Ashek Nacar N 5 on East ;- Property No C- financial statements (with schedules) of information by sending an email to RP a L akhz Thirtv Th FARIDABAD HARYANA- 121001
“ukes DETRNE 006 BEW. | :90.08:9022 121122 West - two years, lists of creditors, relevant dates| nspassociate.ip@gmail.com 1 DIty | ires . -
Deelhi-110032 Property No C-12/124 for subsequent events of the process are Thousand Eig !"I’- WITH UNDIVIDED
2. [Mrs Seema Wio Mr Salman Praperty in the name available at: Hundred and Five PROPORTIONATE SHARE OF
Khan {Guarantor) of Mr Salman Khan 9.| Eligibility for resolution applicants under | Minimum Net worth: Rs 15 Crore being th Only) due as on LAND UNDERNEATH &
Address Noz- 1: H.No (borrower] a5 per sale section 25(2)(h) of the Code is available at] average of the last three financial years wherei 31-JAN-2022 CONSTRUCTION THEREON
C12160, Yamuna Vihar Garhi deed registration no the latest financial year being 31.03.2022; PRESENTAND FUTURE
Mendu, Delhi -110053 477 in the hook na 1 And — . . . . -
: - Minimum Turnover: Rs 25 Crores average Annua with further interest as applicable, incidental expenses, costs, charges etc incurred till the date of paymentand / or realisation,
Address - 2 : Flat No C- vol no 5219 on page turnover of being the average of the last thr i - i i - ice i i
121123 Yamuna Vihar illaca no 110 12 dated- fP OYel or bel gh e.a\;ﬁ a?et Ot f.e as | e However, since the borrowers / Guarantor(s) / mentioned hereinabove have failed to repay the amounts due, notice is hereby given to the
Shahdara. Delhi -110053 99 (7. 2021 b'g?ﬂ”gcg g)lgazrgz\g erein the fatest financial yea borrowers | Guarantor(s) / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and to the public in general that the
: e —e- - - . . — Authorised Officer of HDFG have taken Physical possession of the immovable properties ( secured assets described herein above as
: : Beirests f e 1. e mentionedin serial no. 1to 2 an mbolic possession of the immovable properties / secured assets descri arein above as mentione
pay‘a%ewlthfl.nrther interest at contractual rates/rests as agnead from the date mentioned 10 Le:st datte for receipt of expression of | 04.12.2022 tionadi ial 1o 2 and Symboli P ftha i bl rigs / d d ibad harain ab ti d
at,':"'g i haka o payvriant. . inieres in serial no. 3 to 4 in exercise of powers conferred on him under Section 13 (4) of the said Act read with Rule 8 of the said Rules on the dates
4. I the said borrowars! mortgagors [ guarantors fail to make payment 1o Indian Overseas 11] Date of issue of provisional list of 14-12-2022 BT R
Bank as aforesaid, then Indian Overseas Bank shall proceed against the above sacured prospective resolution applicants i , , , , .
assets under Seclion 13{4) of the SARFAES! Act and Rules entirely at the risks, costs and — — The borrower(s) / Guarantor(s) / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and the public in general are
consequences of the sald borowers! morgagorsiguarantors 12 {' ast date forls,lytimssmn of objections |}{19-12-2022 hereby cautioned not to deal with the aforesaid Immovable Properties / Secured Assets and any dealings with the said Immovable Property
i solok o Moty - 0 provisional lis
5. Further, the afiention of borrowers! morigagors | quarantors is invited to provisions of = Pchess P PTR———r ~y " (ies)/ Secured Asset(s) will be subject to the mortgage of Housing Development Finance Corporation Ltd.
Sub-section (8] of the Section. 13 of the'Act, In respect of time avallable lo them 1o redeem ' nspassociate.ip@gmail.com Borrower(s)/ Guarantor(s) / Legal Heir(s) / Legal Representative(s) attention isfare invited to the provisions of sub-section (B) of section 13 of
the secured assels S, the Act, in respect of time available to redeem the secured assat/s,
B. The said Borrowers' mortgagors | guarantors are prohibiled under the SARFAESI Act Sunder Khatri : ; ? ; : : ;
from transferring the secured assets, whether by way of sale, lease or otherwise without the Interim Resolution Professional Copies of the Fanchnama drawn and inventory made are available with the undersigned, and the said Borrower(s) / Guarantor(s) / Legal
prior written consent of Indian Overseas Bank. Any person who confravenes or abels N S P Associates (India) Private Limited (Under CIRP) Heir(s) / Legal Representative(s) is / are requested to collect the respective copy from the undersigned on any working day during mnormal
contravention of the provisions of the Act or Rules shall be liable for imprisonment and! or _ IBBIAPA-002/1P-N00437/2017-2018/11191 office hours. For Housing Development Finance Corporation Ltd.
fn v under Section 20 of the Act AFA: AA2/11191/02/131023/202213, Valid up to: 14/10/2022 to 13/10/2023

T A SN eI T GF-124 & 113 World Trade Centre, Babar Road, Lalit Hotel, Place: NEW DELHI Sdf-
Date : 19.11.2022 Authorised Officer, Date: 19.11.2022 New Delhi-110001, National Capital Territory of Delhi, India Date : 18.11.2022 _ _ Authorised Officer
Place : Delhi Indian Overseas Bank Place:Delhi Email: sunder_khatri@yahoo.com, (M): 98101-87449 FRegd Office: Ramon House, H.T, Parekh Marg, 169, Backbay Reclamation, Churchgate Mumbai-400 020
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Shop No 48, Ground Floor, Am.rapali

TAURY THifagew (3fean) uEae faftwes

Gurgaon 122051, Haryana REGD. OFFICE: ALUVA, KERALA = - TROES TR N i S S PO g ez AT, TeRAE # e 3Re 3O |
ireps.gov.in-login>E.Tender-goods & services (new) W &MMH &% a2 37 ffersit & A1/l /S-S : 16.11.2022. yaferd £ (Ui rater fooelt § ) & ford
. T Eu a c 3
o . . . %ﬁaﬁzaﬁls:grgmaﬁé?%ﬁﬁ:gwaﬁ%mﬁwqﬁaﬁmlmﬂﬁﬁmaﬁ%waﬁ " | witen fren ity ftig | 2A0 W N Y S S Y
Notice is hereby given for the information of all concerned that Gold Ornaments| | T ¥ 14.30 ' i _ hi L e fearen afit feanfean weo (e cafedt & fau fearen yme ufwan)
pledged in the following Gold loan accounts, with the under mentioned| T A [ ffeRr W ferermor Tt |14, | TRGE RN GRS 1600 8q.0 TReT 30.11.22 | 15:00 [ 15:30 fafram, 2016 o fafrrm 36u(1) % siwia
branches of the Bank, which are overdue for redemption and which have not - 90226574 | 2 Mbps Trewa S, 703 (1) F AR | 1512 2022 ] -IJ-:-'“,I — = Ty — - wefereferemor
been regularized so far in spite of repeated notices, will be put for sale in thef 2 90226875 | 2 MIbpS ST, 7037%T, a1, 35 32X heae¥ ol SMYfd| T5-T12-2022 . JII I ;:"“ v . h 30.11.22 15:00 | 15:40 SR EeTEeTE S e TR Seey T T e (Sfea) g ue-fafre———
27 3 DS . Sl —TZ= el q
: - : AAACN3793]
branch on or after 06.12.2022 as shown below: S | 2 i 18213714 ¢ e T == |l Ekic ?311213]:'[U74899DL1996PTC082177
. Account Name——Account Number | 3 90226581 TFeaieT- R 13-12-2022 ACREEIL R ' . '
Venue / Place' L = ] =5 W 18205106 T s den & i R pamim T RTATETehT-oeT TA=356, H%Hlmg( TFRRY, fereett="1 10037,
The Federal Bank Ltd. [AVIAN- 1STZ0TUNUOSASU | | ot it siier-3-Sremifore 3 ol - oTre-3- Rr-www-gem-gov-in- e aiim-weae] | (4. Al |' s 2 30.11.22 | 15:00 | 16:00 Ustigrd st % st . T . 360-368, TATF-48, T Hieale, e
Branch Manesar, Shop No 48, [VIKAS 1812600005530 e S-dlieft & ol e Y | Agerel HIeeA iR el i S | == R, $TAER 301705 TSTEIH
L T 3—er g & TT U] JEHET www.ireps.gov.in U7 37ETE 5601 701 €
Ground Floor, SWADESH KUMAR SINGH18126400002260 B I A | [ 2 ) fereron LEmGIoa Darre. 5o/ el sl /178 ST AN W e 3 R Shiie S S IuEe
Amrapali Corporate HUB, SATISH CHAND SHARMA 18126 T00004970 1 GEM/2022/B/2724663 Tt —Freforr=shensea e 1S —25=11=2022 f Sesuathy FHovet Canrvtesn] Pl v oy M| domooroail http://nspassociate.com
Sector 2, IMT Manesar, YOGESH 1812600005589 15298 =t 2 7S AT T e mﬁwﬁaﬁmﬁwﬁﬁ—ﬁmﬁﬁrﬁnﬂmﬂwﬁ—
Gurgaon 122051, Haryana AMAN 18126400007932 2 GEM72022/1B72 741638 | UaRIleTule chelel JMeTd 7098 (U T)[ 29-TT-2022 ReefE sreafterd €
: ) i . -~ Lo . o y y .
+91 0124 229029812290278, |yt komaR SINGH 8126400002252 2w | STHE SR UTie e T e
E-mail: mna@federalbank.co.i (R E e L _ . _
et wa A e (TR % ) e, FEW Aehe, WA TR Rew, §
CIN: U36912MH1978PTC020126 P, el WeRee U WOl % A ¢
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Follow us on : 'y twitter.com/GMSRailway

Branch Gurgaon, 483/16, Chandan Palace,

; I YOUR PERFECT BANKlNG PARTNER m fe iDL Tt or.fe. ig" 3 - ERIERd
PUE Eﬁ?ﬁ' m m ST =Y T ’ —g- T e At o Sy i x| RaTer Sae e nspassociate. ip@gmail-con
Notice is hereby given to the public in general and the account holders in parhcularthat e-auction (o 82 haredl e dftag) R R R feroRoft (S < Fer), ShEted | X AR B A ST I I T BT Febd € )
of the pledged gold ornaments in the below mentioned account/s will be conducted by Lk e Al SRR S T, FfeRa % et TRl & welfeg
Federal Bank Ltd., on 14.12.2022 through online portal, https:/igold.samil.in. Interested| | #¥ =& ufeErs far rn & f aifirgas edrer e |3 va- fHe ® (T = H) fefortf fe foreg foraeon seresr @
buyers may log on to the auction portal or contact the Bank at 0124-2222967 for further, SRR 507=T eIt TSR —%—47,00,0007= o e AR 252ty S s T Y5 TR T, TS oIS S T ferer

framdt 54 28 /83, wiw—28, O U2d TN, T2 fowdll 7 wHH A T
frald W, 74 /14 =91 279 /338 MLE W, & @e@a A gy we,
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information. In case e-auction is not materialised for any reason on the date mentioned TG TS| I ATl ST B

above, with respect any or all items of the pledged ornaments, Bank shall be conducting
private sale of the items on any subsequent date/s without further notice.
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Gurgaon 13556 100066253 Gurgaon T3556800002483 feqia o7.02.2023 & O 994 98o gifaT =7 mﬁm.m qREHTIH IBBI/IPA-002/IP-N00437/2017-2018/11191

Gurgaon 159000UUUUTZ40 Gurgaon 150000UU0UU47US ot Hfta il MU Ustt. IBBI/IPA-002/IP-N00318/2017-18/10923] wWw AA2/11191/02/131(.)23/202;1;; ‘3?1@;{14.10.20;;‘@ 13.10.2023
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